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(b) present position of each case, 
c-0ippany-wise, capacity-wise and pro-
duct-wise; and 

· · (C) date since when these p·roposals 
are pending and the reasons for the 
delay? 

· ·THE MINISTER OF STATE IN 
~ MINISTRY OF PETRO,LEUM, 

CHEMICALS AND FERTILIZERS 
(SHRI DALBIR SINGH): (a) to (c). 
Information is being compiled and 
w:lf be laid on the Table of the House. 

SaPJlly Of Diesel to Punjab 

9 5 ~ S:ijRI L. S. ';l'UR: Will the 
Minister of PET,ROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased 
to state: 

(a) whether Punjab Government 
have approached for more supply of 
diesel than the allotted quota keeping 
in vjew' the shortage of electricity in 
the State: 

(b) whether it is a fact that i~nel 

was short supp~e  in 1980 as com .. 
pared to 1979, and the reasons there-: 
of; 

(c} whether it is a fact that the 
demand of Punjab for diesel has in· 
creased many times but the supply is 
too short and Punjab Government 
bavP. approached .his Ministry to in-
crease at least 50 per cent during 
May to July, 81 keeping view the 
shortage of electricity; and 

"(d) what steps have been taken so 
far on the demand of Punjab Gov· 
emment? 

THE MrNISTE!t ·op PETROLEUM. 
CHEMICALS AND nRTILIZERS 
(SH!tt 'P. c. 'SE"'.rffn: (a) Yes, Sir. 

. . (b) . 'fhe sa~ .ot . hi~ speed . diesel 
, (JISD) oil Jn Punjab .. tate.,~ .in. 1980 
were more tban those ·in 1979. 

(cJ· .. Tae .. HSD requ:tements of Punjab 
are stat_!d to have increased both on 
account of agricultural operations and 
power shortaee. The State Govern· 
ment had approached the Central 
Government for increasing the HSD 
aJlocation for Punjab to the level of 
1,00,000 kilo liters per month for the 
period March-June, 1981. 

(d) Ad-hoc additional increased in 
tbe HSD allocations have been made 
for Punjab dur:ng January-April. 1981, 
keeping in view the requirements in-
dicated by the State Government. The 
HSo allocation for May. 1981 is sub-
stantially more than that of the pre-
vious month. The supply position is 
satisf~ctor  and the State has been 
advised to remove all restrict:ons on 
the sale of HSD. 

Classification of certain drucs fur low 
~bnolog  

9851. RAM VILAS PASWAN: Will 
the 1\/dnistet of PETROLEUM. CHE-
MICALS AND FER.TILIZERS be olea-
sed to state : 

(a) whetb,..,..·.it is a fact that some 
National La ... .-ratories have written to 
his Ministry to cl ass~f  certain drugs 
as low technology item on the hasi' 
of alternntive and easier· process de-
vPloped by them; 

(b) if so. the details of such recom-
mendations received; items involved 
and the-action taken by bis in stn.~ 

on such . reports and . recornmenda-
tions; and 

(c) if no action has been taken so 
far. h~n the actfdn is likely to be 
taken and when t~e outcome would 
·become avallable? 

THE MINISTER OF STATE IN 
THE :r.a:NISTRY OF PETROLEUM. 
c$MtCALS AND. FERTILIZERS 
l~ t DAtBhf.SfiiGH): (a) No. Sir . 

·(b) and (<!). Do not· ari e~ 




